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PIRAMAL FINAMNCE LTD,

CIN: LB59108H 1984 MLC03 2630
Registered Office; 801, 5th Floos, Firamal Amdi Building, Plzamal Agastya Casporate Park,

Kamand Juncticn, Opp, Fire Station, LBS Marg, Kurla (west], Mumbai-4000T0 T +51 22 3800 $000
Branch Office: Plet Mo-6, Block & | Sector-2, Noida, U.P-201 201
1. Pankaj Kashyap - 9136178689 2. Nikki Humar - 9650606340 3. Varun Kumar - §435422518

E-Auttion Sale Motice — Fresh Sale

Fursisant to taking possession of the secured asset mentioned bercunder by the Authorized Officer of Piremal Finanoe Lid (Formerly Piremal Capital &
Housing Fimance Lid ) under the Securitization and Reconstruction of Financial Assets and Enforcement of Security interest Act, 2002 for the
recovery of amaunt due from borraswen /s, offers ara invited by the undersigned for purchase afimmovable property, as desoribed heveundarn, whichis
i the poseision, on s s Where 15 Basis', s B What 15 Basis’ and ‘Whatever is There |5 Basis', Particulars of which are grven below:

Earmost 0
mu#q; m&u qurt;m [::.;E Wm mﬁu
Loan Code No.; [ 25-06-2024, Al The pigca.and Parcel of the Property | Rs, 2072975/, |Rs. 207297 .5/-,1 Rs. 2753718/, [Rs.
HLSADROAR41 7, Rs. 2132617 .24/,  |having an extent - 1) Kh Mo 203, Lotus|  (Rs, Twenty | (8= -Twolakh | Twenty Sewven lakh
Ghaziabad - Raj | {fs Twenty One lakh |Park Apratment Surajpur Dadr Gautam | lakh Seventy Savedl Fifty Thies Thausand
Magar [Brasich], | Thirty Twe Thedsand |Buddha Magar Uttar Pradesh 201306 T Thausand Theusand Saven Hundsred
Abhinay Kumar Six Hindrsd 2| Flat na E 106, firgt I'I|.1|.1r, Tonwadds block | Mene Hendred | Two Hundred Eightesn Rupesc)
Mishira |Bomower], | Seventeen RBupees  |E, KH no 259,260, 262,263, Near| Seventy Five | Ninety Seven
Sapma bishra and Twanty Four  |Surajpur Chowki, Gautam Budh nagar Fupoes) Rupaes and
|Co Borrowear 1) Faise) Uttar Pradesh 201306 Fifty Paisa)
Loan Code Ma.; Dt; 01-03-2024,  |AH Tha piece and Parcel of the Property | Rs: 3082500/, | Rs. 308250/, | As I678549,45/-,
BAQ2OZEST, Re. 2166301 82 - |haveiganestent - HOUSE MO TS50 Khasra |[Rs. Thirty kakh| (s, Three | [Rs. Twenty 5ix lakh
Beerut [Branch), |{Rs Twenty One lakh |Ma 611/612 Ekta Magar Revenus Millage| Eighty Two lakh Eight Seventy Eight
WANC SLIBAR Sigty Six Thowsand' |Rashanpur Dor Fargana Deurala Tehsil| Thowsand Five | - Thousand Thaasand Five
[Borrower), Babita | Three Hundred Forty |Sardhanalist Meerut Uttar Pradech India|  Humdred Two Hupdred | Hundrad Forty Mine
D [T Brieroper 1) One Bupees and 25000 Boundaries Bs - Marth - 28 Fr/f FEupees] Fifty Rupees] Rupees and Forty
Eighty Two Paise)  |HowseOfRdano) South - 48FE Housa OFank Five Paize)
Prasad. East - 15 FiL/Property Shodaan
Singh West - 15Ft/Rasta 12 R Wide
Loan Code Ma.: Dz 27-03-2023, A5, |All The pece and Parcel of the Property | As. 2511000/, | R5. 251100/-, | Rs. 2BE85436/-, (Rs.
MOOTELZS & F13a494 5/, {As.  |having an extent - Plof Mo, V04 Plat Mo, | (Rs, Twenty | (s Two lakh | Twenty Eight lakh
MOOTREIZITL, | Twenty One lzkh Thirty | V-04 Plot Mo, V-04 Fargana Sikandrabad Fiva kakh Fifty Cime Sizty Six Thousand
Gurgaon [Branchl, | Sk Thousand Four  |[Village Panchayan Inayatpur Gautam Efawen Thewsand | Fesuer Hundred Thirty
VIVEK ARGARAWAL | Hundred Minety Four |Buddha Nagar Landmark - Sukantia Thousand One Hundred Six Aupees) & R,
|Borrower], Swati |Rupaes and Fifty Paise)|Farm House City . Gautam Buddha Rupees| Rupaesh T13073.73/-, [Rs.
Gulati & 0% 17-0B-2023, Rs [Magar Pin: 203202 State - Up Country | Seven lakh Thirtesn

{Co Borrower 1}

S 21/, (R Five
lakh Forty S Thousand
Twe Hundrad Twanty

Ome Rupees)

india

Thousand Seventy
three Aupeas and
Sevenly Thrae Paisa)

Code/Branch/ Deémand |Earnest Money|  Outstanding
m% Noties Date mﬁ Reserve | paposit (EMD) Amount
Guarantor(s) and Amount A T [10% of RP) (23-01-2026)
| Loan Code Mo, Dt 03-02- 2025, &1l The piece and Parcel of the Progerty Rx Re, 402535/ | Rs, 4025503 56/,
BLSADDDLICOLE, Rs. 3305201200/,  |having an extent :- Houss Bearing|4025350/~, [fs.| (Rs. Four fakh [Re. Foaty lakh
Meerut (Branch), | |Bs Thirty Three [akh |punicipal 03123 B Part of One| Forly lakh Twa Twenty Five
lklash Malik Fiwa Thousand T'm:l_ Residential Plot Bearing No. 198, Part of| Twenty Fiva | Thousand Fve Thousand Five
e Hundred One RUPEES |} 40 jn Khasra Mo 78, lgbal Nagar Thousand Hundired Hundred Three -
: and . i Threst Hundred|  Thirty Five | Rupees and Fifty Sig
Shabanam 5 Twerty Faise) it sibeind v i g Fifty Rupees) Rupees) Paise)
(o Bormawer 1) ! Land in Bhasra No 78 Mesrut Uttar : '
Manish Balik Pradesh 250002 Boundaras As - Morth -
{Ca Borrawer 2) Plot of Hakieriuddin South - Rasta 25 fi
. | East:- Plot NoWasim West -PotefMNajirm |} | |
Loan Code Mo, Dt 17-08-2024, Rs. |All The plece and Parcel of the Rz Rs, 5SP0528)-, | As. 56137004/, (A5
HLSADODSSETE K | 4613486,36/, (Rs. |[Property hawving an extent - Plot 3703280/ {Ref (Rs- Five lakh | Fifty Six lakh Thirteen
HLSADDOSS5678YL, | Forty Six lakh Thirteen [N 52, 53, 54, Property/House Id Fiﬂl':' even seventy Thousand Seven
ABfa Braneil | Thousand FourHundred N, 48/06/112/24, H No 11/Sh/k-| o KT ENE  (TROMSB00 FRE] L sred One Rupess
{Borrower), Gunjan| FEhty Six Rupees and |531,/1/P-53-54, Part Of Plot No. Wake|  Hundrad | Twenty Eight | and Forty Paise] &
iCo Borrower 1) | Ty SePaise] & D lcarai Wajjam, Khasra Mo.581  Sm|Eighty Rupees)| Rupees) | Rs. 2249485.4/., (Rs
oot fs Rublic School, Mauia Naraych Tehsil Twenty Twa lakh |
E}Eﬁamieﬁfﬁni * (Etmadpur District Agra 283126 Farty Mine Thousand
Elﬁﬁ:Lf:;Iu:an':j 5';::“ Boundaries As - Morth - Vacant Plot Four Hundrad Elghty
Hundeed Five Rupeds South :- Other's Property East :- Fiwe Rupees and
and Eighty Six Paise] Vacanl Plat West .- Road 24 Ft Forty Paeise]

Loan Code No, O 17082024, Rs. |4l The piece and Parcel of the Proparty Hs Rs 304544, | -Rs 35372644/,

HLSACODOTAS A, 321269306/~ {As. |having an exdent :- Khet No. 2357, |3949440/- [Rs| (Rs. Three [Re. Thirty Five lakh

Afigarh (Branch], Thirty Twuo lakh Mauja Kasba Koil -1, Pargana Kaoil,| Thirty Nine lnkh Minety Thirty Seven
VINO EUKAR | Tweblee Thowsand Sis (District Adarash Magar [ Awas Wikas|lakh Forty 8ing| Fous Thousand Fhousand Two
GUPTA (Borrower ), [Hundred Ninety Threa | Colomy | Aligarh Uttar Pradesh- 202001 | Thousand Four| Mine Huendred | Hundred Sikty Faur
Brijeshi Vasshnaey | Rupess and 5ix Paise) |Boundaries A% == North - Other'S| Hundred Forty | - Forty Four Hupees and Farty

{Co Borrower 1) Property South - Aoad 11 Faet East - flupees) Fupees) Paisa)

Road 12 Feet Wedt = Other'S Property
Loan Code Mo, Dy 24-03-2025, Re. |l The plece and Parcel of the Property fis. Rs. As. 2758108.2/-, (RS
MODELELD, Agra 2442602/, 1R, having an extent - Mauja Dhorra Mafi, | 2544352 50, | 254435 25/ | Twenty Soven lakh
(Branch), SAMEER | Twenty Four laklh  |Pargana & Tehoil Ko, Plot Khasra Mo,  [Rs. Twenty | (Rs. Tws ekl | Fifty Eight Theusand
SAMEER Forty Two Thousand |57%A M, Mauja Dhorra Mafi, Near N, 8, | Feelakb Forty | Fifty Fouer Crmee Hundresd Five
| Barrawier], S Hundred Twa |Hospital Wagar Hosgital, Agra-282003, | Fouwr Thewsand | Thousand Four] Rupess and Twenly
Rashidan Rupaes) Uttar Pradesh Boundaries &5 - North -| Theee Hundred | Hundred Thirky Paisa)
I!L'-:a- Borroser 1) Progerty Of Seller Sowth -~ Rosd 200 11, Filty Twws Five Rupags
‘Wide East - Plotof MavidadEha & Anno| Rupeesand | and Twenty
| Bagum West - Plat ol Other Persan Fifty Pame) Five Paige) |
Loan Code No, Dt; 17-08-2024, Bs. | Al The piece_ and Parce| of the Property Bs Rs. 198000/, | As. 2202304.4/., (Rs. |
HL&&EDIJIJ:]H&E. 175391724/, ﬁlri having an extent :- Khet ®a, 103, I:;ﬂ'ﬂhlélunlilf-. [Es. UnErI:IEIE.h 1w_|g||1t'.- 1W|:I|:|=$:h Twol
Aligarh (Branch), | Seventesn lakh Filty I imr r L [ 4, Nineteen inaty Eight HOLSAR reg
IRSHAD | Borrower], | Three Thowesand Mine ;‘::LL;E‘:?PEPEL:E: :-.' -,r-:?:" L:T ;;L:E: lakh Eighty Thousand | Hundred Minety Four
Shahjaad Hursdred Seventeen Aligarh, Uttar Pradesh 202001 Boundaries Thousand Rupees) Rupesas and Farty
(Co Borrower 1) Rupeps and Twenty ! 4 Rupess) Faige)
Eour Paise| Az - North - Howse Of Sabir Sauth - House
Of Mishtag £ast - Other's Property [/
i Aoad Whest - Road 15 Fept
Loan Code Nz On: 24-03-2025, Re. |All The piece and Parcel af the Progerty Rs Ri. ZEZER0S-, | Rs 17606E3.12/-
HLSADETRCS & 1574777, |As having an extent - House Mo 1 /483, 2828800/ (Rs.| (Rs. Two lakh | R Sevénteen lakh
HLRSADOORTOCATU, | Fifteen lakh Seventy |Ehet No, 174, Kookadi Kheda g Twenty Eight Cighty Twe Siuty Thousand Siy
Aligarh (Branch), | Four Thousand Seven | Aurangabad, Mear Goldi Talkor, Pargana| lakh Twerity Thousand  |Hundred Eighty Three
SUDHIR Hundred Seventy | & Tehsil Koil, Dist- Aligarh, Aligarh, Uttar| Eight Thousand| Eight Hundred | Rupees and Twetve
UPADHAYAY | Seven Rupees) & Dt |Pradesh Boundaries As i~ Mosth - Plot| Eight Hundred | Eighty Palsef & Rs.
[Borrawaor), 24030035, Rs, house of Dr K P Singh South ;- Houwse of Rupees) Buprees] .1?353'1{""”" IRs.
LAXMI UPADHYAY |1S12079/-, |Rs. Ffteen | seeta ram gupta East - E ft Wide Road '-‘;‘"E:""EE"'[“"‘J'ETI"";"’
(Co Borrower 1) |lakh Tesalee Thousand [ ‘West .- Houso of Geetam sharma Huidrﬁiﬂf HuEee-s
Seventy Nine Rupees) and Twelve Paisa)
Loan Code Mo; bt: 24-01-2005, Bs. |4l The piece and Parcel of the Property| Rs, 2571300y, | Rs. 257130/, | Rs. 1027045277,
MOOTEZES, Aligarh | 9590017, [Rs. Mine |having an ektent - Khasra Mo 73, R Twenty (Hs. Twees lakh | [Re. Ten lakh Twenty
[Branch), BAUEEN lakh Fifty Nine Rorawar, New Abadi, Pargana & Tehsil Frve lakh Fifty Seven Seven Thouwsand
EHA [Barrower), Thousand COna Eolf, Algarh-202001. Boundarles As -| Seventy One Thousand Farty Flve Hupaas
Tabassum Begum Rupess) Maorth - 3' Wide Road South = Hfa|  Thousand One Hundred | and Twenly Seven
(Ca Borrower 1) AamijanilPresent Owmnery East = 25'| Three Hundred | Thirty Aupees) Paise)
Wide Road West - Hfo Bindu Kha Aupees)

Loan Code No.: DM 26-03-2024, Rs. |l The piece and Parcel of the Proparty| Rs. 1901450/- | Rs. 190145/, | R4, 990380.93/-, (Rs,
MOOGEA08 & Tea122) -, Rs, Seven |having an extant ;- KHET KHASARA MO, | (Bs. Nineteen | [R5 One lakh Mine lakh Ninaty
WDDSEA0ETLU, Lakh Sixty Mine 218/10, NEW ABAD| COLONY BARALILY lakhk Cuwe Mirety Thoutand Thrae

Afigarh (Branch], |Thowsand Cne Humdrad [JAFRARAD PAR. & TEH ECIL MSTT <) Thousand Four|  Thoosand  |Hurdred Eighty Hupees
AFIUIN VARG Twenty Two Rupees) |ALIGARH 202001 Boundaries As :-| Hundred Fifty | One Hoendrned and Ninety Three
(Borrower), JEETU | & Dt 26-03-2024, Rs. [Morth - B POOKAR - DEVI South - Hupeas) Forty Five | Paise]& Rs. 65657581,

VERMA RA0ZE0S -, (R4, Fiwe |Bf0 OTHER East - 12° \WIDE ROAD, Rupees] 1R S lakh Fifty Sid

(Co Borrower 1) |lakh Twenty Thousand [ West - KHET OF SARANTI Thiousand Five Hurdred]

YASHODA DEVI Two Hundred Sixty Seventy Five Aupees

| {Co Borrower 2] Rupaes) and Elghty One Faise) |

Loan Code Mo Dt 27-05-2024, Re. |all The plece and Parcel of the| Rs. 2558380/- | RS 255838)~ | Rs. 343805393/~

MDLI35260, Molda-| 290811747~ (Rs. |Property having an extent :- Flat Mo| L[(Rs Twenty | (Rs. Two lakh | Rz, Thirty Four lakh
Sector 2 {Branch], | Twenty Nine lakh  |FF1 Without Roof Rights Praperty Mo| Flwe lakh Fifty | Fifty Flua Thirty Eight
MARISH Eight Thousand One |8 153 Tehsll Lonl. Distt Ghaziabad|Elght Thousand]  Thousand Thousand Minety
[Bormower], Hundred Seventeen |Ehasra Mo 1306 Hayat Enclave|Three Hundred) Eight Hundred] Mine Rupees and
URMILA Rupees and Forty  |[Ghaziabad 201142 Boundaries As o-| Eighty Rupeas)| Thirty Eight | Minety Three Paisa)
(Co Borrower 1] Palsel Borth :- Flat No. FF-& / CtherProperty Rupees]
South o= Road East ;- Entry OF Flat
JPlot Mo, 154 West:- Shop Mo, 5-1
Loan Code No. Ot 16-10-2024, Bs. | Al The plece and Parcel of the Property | Rs. 2600000)-, | Rs. 260000/, | Rs, 2437210.07/-,
BLS&00020 234, 1288999 52/, A+ |[having an extent - Katno 126 khta 140) (Rs. Twenty Sik| (RBs, Twa lakh |[Bs. Twenty Four lakhk
Rohtak (Branch), | Mineteen lakh Eighty [Killa 4722 {9-4), 23(7-7), 24{5-19],| lakh Eupess) Sty Thirty Seven
RAKESH KUMAR | Esght Thousand Nine (97208-0), 38-0), 44800, 5{&-10), &7 Thousand Thousand Two
(Barrower), PINKI | Hundred Minety Ming |[11), 3|7-11), 8{7-11), 9/1(4-4], 10,/143- Rupess) Hundrad Ten Rupaes
DEVI Rurpeas and Frfty Two |8), BOGI[7-4], 1007-4], 11{7-4], 19730 and Seven Paise)
{Co Borcower 1) Paia) 78 20/1 Rehtak Haryana 124011
Bowndaries As - North - Dmbir howse
South - Street 26 1t East - Street 20 ft
‘Wast - House Amit 5fo Suraj bhan

Laan Code Mo D4: 20-02-2024, Re. |4l The pisce and Parcel af the Progerty| Re, 1110000y, | Re. 112000/, | Rs. 1896E37.06/-,

13300000953, 14%5281.46/-, {As. |having an extent - prop no20-6, Ird fir]  (Rs, Eleven | (A5, One lakh | [R5, Eighteen lakh
Delhi- Pitampura | Fourteen lakh Minsty |rear with rof kh no.105/12 block E wil- lakh Ten Ebevan Ninety Six Thousand
{Branch], Pradeep Snd Thoutand Twa |Palam vishwad park wttam nagar Mew| Thouwsand Thousand | Eight Hundresd Thirky

Choudhary Hundred Eighty One |Delhi Delni - 11005% Boundaries. 4z - HAupees) Rupees] Leven Bupees and E-i:-:?

{Borrawear), Poonam | Rupess and Forby Six [Narth ;- vacant plet South - Other prop Paise)

Daevi {Co Borroner 1) Paise] Eazt - sorvice lane 'West ;- Boad 1 7t

Loan Code No. D 17-0B-2023, All The plece and Parcel of the Progerty| Rs, 1150000-, | Re 115000, | As. T46785.16/-, (Rs

PHLPGLIRGGODOTIA  Rs 792523/, [Rs.  [having an extent ;- Proparty Mo 401018)  (Rs. Elaven | IRs. Onelakh | Sewen lakh Forty 5ix

, Gurgaon |Branch],| Seven lakh Minety  [PMC Ward Mo, 04 (0dd) & Mew ‘\Sard Ma.|  Rakh Fifty Fiftean Thousand Seven
|  Ashok Rawat Two Thousand Five |15 Tehsd Patodi Mearby Mata Mandir]l  Thousand Thousand. | Hundred Eighty Fiva

|Borrower), Mikita Hundired Twenty | Gungaon Pataudl Haryana 122503 Huppiang) Rupesg) e anvd Sixieen

(o Bormawer 1) Thres Ripeas) Patse}

! Loan Code No, Pt 17-08-2023, Rs, | &l The piece and Parcel of the Progerty| Rs, 1600008, | Bs, 160000/, | Rs, 3020531459/
PHHLDELO4DDOS3E,|  2412891)-, |fs having an extent :- Property 1D mo| (Rs. Sikteen | (Rs. Onelakh {Rs. Thirty lakh
Dhalhi [Eranchi, Twaenty Four lakh  [0465WARD23 Khewst Mo 129%/1/1157| lakh Rupees) Sinty Twenty Thousand
Kreshan Chander Teépalya Thousand  |Ehata NolS26 Ehadra Mo 50113502 1 Thousand Fisne Hundred Thirly
{Borrower), Sangita | Elght Hundred Mimaty |1 D Mear Water Works Tank Bahadurgarh Rupees) One Rupees and
Dherwi | Coy Berrroner 1) One Rupess) Choetu Eam Park,lhajjar Road Forty Minge Paise)
Bahadurgarh 124507

Laan Code Mo, D: 23-02-2022, RBs, | &l The piece and Farcel of the Property | Rs, 65475000, | Rw. G34750)-, (=% dl:l-E?ﬂ-?ﬂ-.:-!-]-,:"-r
PHHLMCHERSGO0EES JEES247S-, (A5 having an extent - FA-2003, 19th Floor, | [Rs, Sixky Five | [Rs. Sixlakh [Rs. Forty lakh
, Mosda |Branch)], Twenty Eight lakh  (Grand Paeonla, Project Pratesk Grand|  lakh Forty Fifty Fowr Tweanty Sawen

WVivek Kumar Eighty Nine Thousand |City, 4/B5-01 and 4/85-05, Siddhath Seven Thousand Thousand Four

[Borrower], Two Hundred Farty  |Wihar, Ghazlabad, Uttar Pradesh -| Thowsand Fiva Sewen Hundred Seventy
Sewven Rupees) 201009 Hurdred Hundred Fifty | Four Rupess and
Aupees) Rupers] Fhirty Three Paise}

| Loan Code Mo D4: 03-01-2024, Rs. |4l The piece and Pareel af the Progerty| Re: 4632600, | Re. 463260/, | R 4181681 20/

BLSADDO(=0A2, FEOTIA5, -, (A5 having an extent .« Xhasra Mo 936 Shwal| (Rs. Forty Six | (RS, Four fakh § [R5 Forty One lakh
Delhl - Shahdara Twenty Eight lakh  [Khas SWAL KHAS Pargana, Teshll £ )lakh Thirty Twol - Sty Three | Eighty One Thousand
|Branch), SUHAIR | S5even Thousand Mine | District Meerut 250501 Boundaries &5 -] Thousamd 5ix Thausand Six Wundred Minaty
EHAN (Horrower), | Hundred Eighty Frve |Morth @- Proparty OF Cemear South - Gall]  Hundred Twa Hundred | One Rupees and

Nisha Ekan |Co Augees) 10 Ft East - Property OF Ursar Hupees) Slxty Rupees| | Twenty Mine Palsa)
Barrower 1] Raziva Blohammad Wesd ;- Gali GF1

(Co Borrower 2]

| Loan Code No:- D: 17-0BE-2024, s, | Al The piece and Parcel of the Property| R4, 1517400/- | Rs. 153740/, Rx. IEEHE:I.-!-.J!-I:"-,
MDDSS 09, Mojds -| - 229144206/, {Rs.  |havingan extent - Plot Mo B 35, Western| [iRs Ffteen | (Rs. One lakh | [Rs. Twenty Five lakh
Sector 2 {Branch], Twanty Two lakh  [Front Side Poction OF 2Md Floer, Flat Mo | lekh Saventeen)  Fifty One | Fifty Nine Thousand |

RAJESH RAJESH | Minety One Thowsand |5 1, Plot Bearing Mo B 35, Village Ganga| Thousand Four|  Thousand Eight Hundred
[Borrower), Four Hundred Forty |Wihar Ghaziabad Uitar Pradesh 201102 Hundrad Seven Eighteen Rupees and;

Aishabh Bartala (Co| Twea Rupees and 5l |Bowndaries As - Nortl - Plat Mo, B-34 Rispeag) Hudsed Twoanity Thiea Pajce)
Harrower 1) 5hilpa Paise] South = 100 Wide Park East = Entry & Forty Rupees|

| {Ca Borrower 2] Flat Mo, 52 Wast - 30" Wide Road

| Loan Code Mo. O 24-03-2025, Rs. | &l The piece and Parcel of the Proparty| Rs. 3240000/, | Rs. 324000/, | Rs. 3129344 357

HLSAGIO61 770, IELTOEL/-, (Aa.  |having an extent - Khasra 8o 103 Min, | (B Thirty Twa| - (Bs, Three | (Rs. Thirty One lakh

Maoida (Branch], Twenty Eight lakh  (Chipiyana  Ehord  LIRF Tigri Pargana And|  lakh Forty lakh Twenty Twenty Hine

ARVIMD KUMAR | Seventeen Thousand | Tehsl Dadrl, Shr Bam Properties, Ghazlabad-)  Thowsand Faur Thowsand Thrae

{Bartower), Babli Shety One Rupess]  |2012318, Uitar Pradesh Boundaries s © Rupies) Thousand Hundred Forty Four
Dravi {Co Barroaer 1) Morth - 15 Feet Wide Rosd  South i~ Plot of Rupees] Rripaes and Thirty
fshok Burmar East - Plat of Kapll Kumar Five Paisej
1 Charmma\West - 1 5Feet Wide Boad

Loan Code No. Ot: 25-06-2024, Bs. | Al The picce and Parcel of the Proporty | Rs. 2525635/, | R 7515625/ A Bs. AFTTVIRAES

HLSAZETSS, 2549089/ -, {Hs. having an #atent - 1) Kh Mo 203, Lotus]  |Rs Taenty | (Rs. Tws lakh {85 Thirty Twao lakh

Ghazishad - Raj  [Twenty Five lakh Farty | Park Agratment Surajpus Dadri Gautam Five lskh Filty Two Twenty Two

N..l,gi:lr {Branch), |Mine Thouwsand Eighty E-udd-ha N;‘ag.‘!r. Uttar Pradesh 200306 2| Twenty Fl'.:‘-.e Thousand I.:n.'& Thousand One

Abhinav Kumias Mirme Rupeas) Flatna £ 106, first (loor, Towands black E,| Thousand Six | Hundrad Sikey Hundred Eichteen

Plisira I:E-:}lruwrr:l. EH no 259,260,262, 263, Near Surajpur Hundred Tt Firpees &

Sesma Mishra Chowki, Gautam Budh nagar Utter| Twenly Five and Fifty Hiipee: s ‘“"1_ ey

{Ca Borrower 1) Pradesh 201306 Rupeas) Paise) Eight Paise}

Loan Code Mo Dt OR-11-2023, A5, |All The plece and Parcel of the Property | Bs. B256250/-, | Rs. 825625/-, | Hs JE41733.893/7-,
BLSS00001 400, 22049106/, {Rs.  |having 3nextent - Part OF Kivasra Mo 50| (Rs. Siky Twe | (Rs. Silakh | [Re Twenty Slx lakh
Dethi (Branch), - |Twenty Two lakh Four |Village Bhoom Manikpur Pargana| lakh Fifty 5 | Twenty Five | Minoty One Thowsand
DEEFAR NAGAR Thousand Mine Khasra Mo 50 Willage Dhaom Mandkpur | Thousand Twe | Thousand Sia Seven Hundred
{Borrower), Mitesh Hundred Eleven Gadlam Budh Magar Uttar Pradesh | Hundred Filly Hundred Eighty Three Rupees
[0 Borrowar 1) Aupees and Siaty - | 203207 Rupres) Twenty Five and Ninety Eight
Faise) Rugeesh Palza)

Lown Code Ma.: Dtz L7-08-2033, Rs.  |Al The piece and Parcel of the Property | As, 1.-E-.‘]I:II:|I:II:I|."-_ Rs, LES000 -, A, 2A4907E9 G4/,
AOE0L2 2, Delhi 20483F1/-, [Rs. kaving an extant :- Flat Mo F-1,#lot] (Rs Sikteen | 85, One lakh |iBs. Twenty Four lakh
{Branch), KASIM Twenty lakh Forty |Mo.C-1/38 First Floor M1 G Flat Frand lakh Fifty Sixty Five Kinety Thousand

ABERAS (Horrowaer), | Mine Thousand Thrae |Side  Without Hoof Rights Flat Mo F Thousand Thosand Sevwan Hundred
Mighat Fatma (Co |Hwndred Seventy One |1, #ot No.C-1/38 Village Brakimpura Fupees) Aupees) Eighty Mime Rupees
Barrower 1) Rupess) Alesa Bhopuera 2071005 ard Sixty Four Paise)

Loan Code Mo, O 23-12-2024, Rs.  |Al The prece and Parcel of the Froperty | Rs, 1662500/, | Rs, 166250/, | HAs Z344030, 144,

HLSADDOA36T, 2026241 23/ (Rs, |having anextent:- Flat Mo UGF-1, Upger | {Rs_Skteenla | {Hs. One fakh | (Rs. Tweniy Threa
Ghariatrad Twenty lakh Twenty |[Ground Floor Front RHS Side Without| kh Sicty Twa Sinky Six lakh Forty Fouwr
{Branch], MIRDESH | 5ix Thousand Two  |Roof Aight MIG, Plot Mo 8-6/13, | Thousand Five | Thousand | Thousand Thirty Kine

EATARLA Hundred Forty One. |Situated at B - Biack, DLF Ankur Vihar, Hundrad Two Hundred |Rugaes and Fourtesn
[Horrower), Rupees and Twenty  [Mear MW Road, Saddulabad, Pargana Ruperes) Fifty Rupens] Paise]
Harmukha Two Paise) and Tehzdl Lonl, st Ghazizbad Uttar
[T Barfower 1 Pradesk 2001102 Boundaries & - North
i Plot Mo, B&/14 South - Plot NoB
612 East - Plot Mo, B-9/12 West - Boad

Laan. Code Mo D9 18-11-2024, Be. | Al The piece and Parcel of the Property | Bs. 2062500/-, | As 20EIS0/-, Fe, 190E106 B3~

13100000851, 1633325/~ IRs. having an extent ;- Flat Mo &01,6th] (/s Twenty | [R5, Twalakh | [Rs. Mireteen lakh
Ghazlatad (Branch),| Stcteen takh Thirty. |Floon, Jugkiter Tower The allen Court, | lakh Sity Twoo | Ska Thousand | Eight Thousand G

Ram Pramod Three Thaowsand Piot Ho. Gh 'E'H.I"l Industrial Area| Thouwsand Five | Two Hundsed | Hundred Six Rupees
{Barrower}, Mand Three Hundrad Tranica City Ghaziabad Uttar Pradash - Hurdred Fifty Aupaas) and Hxty Thras
Kkt (Do Borroeser 1) | Twiesnty Flve Rupaes) |201011 Aupees) False}

{aan Code Mo, 0% 17082024, Hs. | &l The piece and Parcel of the Property| Rs. 14350000 | Bs. 143500/, |  Rs. 1903708 76/,

25E000011ES; 158156447, [Rs. |bhavimg anveaxtant - Flatng-5-3, Plot No-151, | L(Rs. Fourteen | (Rs. One lakh | [Rs Ninetean lakh

Maida - Sector 2 Fifteen lakh Eighty | Second Floar Fromt LHS, Vikram Enclmes | Lakh Thirty Five| Forty Three Three Thousand
(Branch), Pushpa | One Thowsand Five |Extn, Shalimar Garden  HadbastVill- Thousand |Thousand Five] Saven Hundred 5ix
Rani (Barrowes), | Hundoed Sixty Four  |Pasonda, lonl, Ghagabad Ghaziabad Urtar Rupees) Hundred Rupees and Seventy

Heera Laf [Co REupees and Forty | Pradesh - 201005 Boundaries Az - North - Rupessi Fren Paise]

Borrower 1] Fadse) Other Property Soath - Other Property
East i- Orther Propety Wit - Entry/Aoad

Loan Code Mo, O 27-05-2024, R | Al The plece and Parcel of the Property | Rs. 2524781/, | R=. 352478 1/-] R, 20BETS55.53/-

BLSADDD1GA8S, 1RR0A55/ -, (Rs having an extent ;- Ehawat/Ehata no.| {Rs Twenty |, (Rs Twolakhi {85 Twenty lakh
Faridabad [Branch),| Eighteen lakh Eighty |242/250 NA Rect. no. 70, Killa no.|  Five lakh Fifty Two Elghty Eight

RaY] ELIBAAR Thousand Mirie 19min[ P-00,20[(7-12] Mauja Marali,| Twenty Four Thousand Thousand Sevien
[Borrower], KAVITA| Hundred Fifty Five | Tehsil Hodal Rect. Mo, 0, K8 Mo 29min(?-|  Thowsand | Fowr Hundrad | Hundred Fifty Five
LCa Borrawer 1) Rupess| Of AHT-13MARRDL FARIDABAD MEAR|Seven Hundred Savanly Eight Rupess and Flfl:-,'
FaTAK Farkiabed 121106 Eighty One Rupess and Throe Paise)
Hup=es) Ten Paise)

Lot Cioche M, D% 24-02-2025, Re |Al The piece and Parcel of the Property| Rs. BIG850/-, | Rs. E‘EIEES-_H'-, By, 1371340 BRY -
HLSA000RaBR43, 12033477, (Rs hawing an extent ;- Flat Mo Ugf 4, Upper| K=, Eight lakh | (Bs, Eighty A5, Thirteen lakh
Ghazlzbad Twelve lakh Three | Ground Flocr fear Lhs Flat Without Roof]  Kinety Six Mene Seventy One
{Branch], RANIEET Thousand Thres Rights, Plot Mo B /13, Block B DI Ankowr | Thausand Eight| Thousand Sig Thousand Three

SINGH (Barrowery, | Hundred Forty Seven |Vikar, Viflage Saddulabad, Fargana Tehsll| Hundrad Fifty Hundrad Hundred Farty
MIMNAKSHI | Ca Rupees) Loni, Mear km Road Ghaziabad Unar Rup=es) Eighty Fiwe | Rupeesand Eighty
Borrower 1] Praesh 201107 Boundaries A5 = North: Rupees) Eight Paise)
Plot o B &'14 South - Fat entngflat no
UGF 3 piadno 612 Eadl- Ohier property
‘West - Wain entnyfroad 40 wide

Loain Code Mo Dt 26032024, Re. | 8l The piece and Parcel oftha Property having| Rs. 17077500, | s 1707975/, | Rs, 95155033/, (Rs

MO15A533, Meerut| B7SBSE.62/- [R5,  |anestent:-Old Bouse Mo -5 & MNewHouse | (As. Seventeen | [Rs One fakh | Mine takh Fifty One
(Brapch], SAHIBE | Eight lakh Seventy  |Mo-79, Bari Satsy Medr Kirwerivs Masfid,|  [akh Seven Bandfly Thousand Five
AALARM (Borrowar), | Wine Thowsand Eight | eenat 250002, Boundanes As = North =8| Thowsand Thousand Hundred Fifty Mine

TAMASSUNM [Co | Hundred Minety Eight | WD ROBOY SZE - 166" South - HAD SANILLS | Seven Hundred| Seven Hundred | Rupees and Thirty

Barraweer 1] Rupess and Sikby Two | SIZE- 345" Bt - Hfo Deedan) Size-27.27-0° | Filty Rupess] | Seventy Five Thres Paige)
Paige] \‘Est:-H.fuium.lPrakash."Eiﬁ-'.!z._{?-r]' Rupees)

Laan Coda Mo D 25-07-2024, s, | A8 The piece and FParcel of the Property| Rs, 5209600/, | Bs. 520960/, | Rs. A024918.58/-, (Rs.
MOITEESZ, Meerul |370BETRS -, R Thirty |having an sxtent - Khasra no 420 & 441, (R, Fifty Two I:F!S.. Flwa Lakh Forty lakh Twenty
(Branch], Deapak Pal| Saven fakh Ninety  |Badha kala Mumffarnagar Uttsr pradesh lakh Ning Twanty Four Thoassand Mene
[Baorrower], Karnind R| Eght Thousand Eight | 251311 Boundaries As i< Morth - 50 ft| Thousand Six Thousand Hundrad Eightean

(Co Barrawer 1) [Hundred Sesenty Tao | tHen 60 B wide Charthweala Road South ;- Hundrad Ming Hundred | Ruepebs and Eighty
dnkur (Co Bomrower 2| Rupees) 51 ft then khat of Ashok East - 18757 Ft Aupaes) Sinty Rupoes| Paise}

Baer Singh then property of 1ad Singh West - 187.57

[Co Borrower 3:| Fthen propery of Rajueer Singh

Laan Coda No.: Ot 18-11-2024, Rs. | Al The plece and Pance nfdreﬁmawha-ahg Rs. 41602000~ | Rs 4 1e0204-, Rs. 288773404 -,
MDT153E, Delhi 2a78943/-, (Rs. an eatent - House on Pl No-TiPart), 8 &9, R Foarty One | (Rs. Four lakh [Rs. Twenty Eight
|Branch], DINESH Twanty Four lakh  |Ehasra Mo-142 & 145, at Chamunda Colomy, lakh Sacty Shctesn lakh Exghty Seven

CHAND (Borrowear), Seventy Elght Mear Primary schoal Maczs- Taturg, Mathura| Thousand Twe | Thousand Thousand Sever
PREM WATI DEWVI Thousansd Mine Ligar Prachesh - 281006 Boundaics As - Moarth Hurdred Twrenty Huzrsdried Thirty Four
(Co 8Borrower 1) Hundsed Forty Two |- Propeny of Ganesh B Makkhan South - Bupses) Rupees) Rupees and Four

Rupees) PrapertyefKanhipaLal East:- 15 wide Road & Paise}
HoyseofCeharWiest - PropertyofGirsg Singh

Loan Code Mo, O 25-07-2024, B, |&Al The piece and Parcol of the Property| Rs. TOSEROO ., | By FOSRAQS -, Rs 2364912 .8/,
HL S AL A0 1878087/, (Rs. havirg an estent - Howse N 1285, The dnd | |Bs. Twenty | (R, Two lakh | {Bs Twenty Throe

Delhi {Branch],  |Eightean lakh Seventy | Dit-Firozabad, Mauza Preémspur, Raipura | |akh Ninety Mine lakh Sixty Four

DEVEMDRA Eight Thousand Eighty | Line Par} Gout. Hospital, Rarm MNagar, | pignt Thousand|  Thousand Maoassand Mene

{Borrower), Seema | Seven Rupees)  [Firozabad-283203 Boundaries A | piane undred |Eight Hundred|  Hundred Twehe

Dhayi North - 10ft Wide Road South - House| — “p 0y Elghty Rupees and Elghty
{Co Borrower 1) of Laxmi .Gup'.a East - HT..IIJF.E af Rupees] Paise)
Kanthodevi West - House OF Raju lha

Loan Coda Mo, O 23-00- 2024, B, |All The plece and Parcel of the Property| Rs, 2625850y | Re. 262585/~ | Rs. 1884589 17 /-,
MO105147, Delhi | 1622256/~ (Rs.  |having an extent :- Shop/Gata Mo-204B| [Rs. Twenty | [Rs. Twa lakh | {Rs. Eighteen kkh

{Branch), ViAY ';1‘“':"?'";1 lakh T""'T"'W Lohakarera Rumkata Agra Mauza|Sixlakh Twenty| Sty Twe Elghty Four
SINGH [Borrower), ..I:Endriﬂsl:a;::l[':' 5::':' Runkata Kirawalid Agra Mathura Road| Five Thousand [Thousand Five|  Thousand Flve

Kavita Kumari Rupees] Agia Neas Prib B Parihar Dhaba Agra Utlar | Elght Hundred | Hundred Hundred Mine
(o ﬁ-.-.-rrm-.:r-r 1) Pradesh 282007 Boundaries & - Marth ;-] Fifty Bupees) | Eighty Five | Bupees and Seventy

Satyapal Singh Shop of Sunil South - Agra hMathura Highway Rupees) Saven Paise)

(Co E;:“rruwer li' East ;- ¥'6" wide Common Passage. West
Eha"_ RIS - Shap of Sunil & HousePooran Singh

{Guarantor 1]

Loan Code Mo, 05 24012025, K. |All The piece and Parcel of the Property| Rs, 3307812/ |Rs. 3307812/ | Rs 123062642/,

BLSAQODZECAD, | 9846215, |Ms Mine |having an extent - Bhasra Mo, 664 (RS Thirty [Rs. Thrae (Rs. Twelie lakh

Delhi {Branch], lakh Eighty Four Mohalla Pinahat Dehat, Pargana Bah, Three lakh lakh Thirty Thirty Thousand Six
NITENDRA PATHAK Thousand Six Mear Sarvodaya Inter College Agra, Seven Thousand Hundred Twenty Six

| Barrowmer ), Hundrad Tweeniy One |Ltar Pradesh, Indip 2ZE3123 Boundarias | Thoutand Eight| Seven Hundred]  Rupees and Farty
RAJAVETI, Rupees] As e Morth - Rasta Chak Masg South ;- Hundrad Eighty Cen Twe Paise)
(Co Borrower 1) Piot of shri Harmath East :- Rasta Tweaive Rupees and
Chiskrmozg Whest - Bhat ol Pt Ram Sevak Rupaes) Twenty Paisa)

Loan Code Mo, Dt 20022020, Bz, 1Al The piece and Parcel of the Property | Rs, 29755700, | R 2075930, [ R 3006152, 15/-, [Rs

lgﬂﬂﬂﬂﬂdif?;ﬂﬁ EE;ﬂiiEﬂ{-. Iﬂz_.r:'mnb.- hawing an extent - Situated AL Satyam |Fh]'i_- “TE:;? LIE_E-- Tw-glal-ch Thirty lakh Six
LR : a inety Three ] r ine |a inety Seven
Delhi {8ranch], Al | Thousand Fve Hundeed PLltipl e Thmlijl-lmri'h::-t i ll:lﬂ-‘_-.en:tnrl Seventy Five | Thousand Fiee fF}DJSEnﬁﬂﬂE e
Ahrised [Borrower), | Fifty Five Rupeesj® (1 €3 -Bandit Deen Dayall g cand Nine| Hundred |70 TWO Rupees and
frshad Shmed [Co | Dt 27-10-2023 Ry Uppadhayaypuram, avas Vikas Col Hundred Winoty Seven Fiftean F'a:se] & Rs.
Borrower 1) A06067,-, [Rs. 1.-_|gh|: SHoandra yojarae, Agra Agra LFtEr Pradesth Seventy Rupeeas) 11431028 D6/, | R
!BH'I Six Thousand |- 282007 Boundaries A= == Morth = Rupeas) Ekven lakh Forty One
sty Seven Rupees] |comman Corridor South - Open ta Sky Thousand Twenty Eight
East - OpantoSky West - Flat No09 Rupeas and 5o Paise)

Laan Cade Mo D4: 24-01-2025, Re: | All The piece and Parcel of the Property| Ri. 4210000/ | Rs. 421000/, | R& 77840832 36/~
LISOM0A00T, Noida | 6763724/, (Bs. Sizty |having an sxtent (- Lnit Mo 0501 5th| dRs Forby Twa | (Rs. Four lakh | (Rs, Seventy Seven
- Sactor I [Branch), |Seven lakh Soty Threa| Floor Tower N14  Aman laypee Greans lakh Ten Twenty One lakh Elghty Four

Wiek Mittal Thaetand Seden Seetor 151 Distt Gautmm Badh Magas Theesarnd Thousand Thousand Mirsty

{Borrower), laya | Hundred Twenty Four |Moida Gauwtambudh MNagar Lttar Aupees) Rupess) Twwa Rupees and

Agarwal Rupees] Pradesh -201301 Tharty Six Palse)

|Co Barrower 1)

Loan Code Mo, Oy 26-01-2025, Kz, |41l The plece and Parcel of the Property| Rs. 21875004, | Re. 218F507-, | Rs, 4035150065/ -,

1900041664, |3S504487/- [Re, Thirty |hawing an satent -- Flat Ne 5 309 3rd| |Rs Twenty | (Rs. Twea lakhk | (RS Forty lakk Thirty
Gurggmm - MG Road Fiwe lakh Faur Fizor Block Life Suite Gayatri Life Plat 1 F One lakh Eighteen Five Thoaesand Cine

|dranch], Rajeey Thousand Four Ser la Greater Molda Wast Greater| Eighty Seven | Thousand Hundrad Mingty
Bajaj (Borrower), |Hundred Eighty Seven |Maida Gautambudh Magar Uitar| Thowsand Five SEvEn Rugsees and Sty Five

Rashmi Bajaj Rupees] Pradesh ;- 201301 Hundred Hurdred Fifty Paise}

{Ca Borrower 1) Aupees) Rupeas]

For detalled terms and condlthons of the Sale, please refer to the link provided inwww piramalfinance.comya-Auction htrmd or erall us an

pirarmal. auction@ plramal .com

STATUTORY 30 DAYS SALE NOTICE UNOER SARFAESI ACT TO THE BORROWER/GUARANTOR | MORTGAGOR

The above-mentioned Borrower/Guarantor are hereby noticed to pay the sum &s mentloned in section 1342) notkoe in full with accreed
Interest Ll date bafore the date of auction, Tailing which property waill be suctionad/seld and balancs dues i amy will be recavarad with

interest and coat [rom borrowerdguarantor
The Bosrowers attention is drawn towards seb-saction Bof secthon 13, ofthe act, in respect of the tirme available, toredeam the secured azset

Borrowers in particular and pulbdic in generdd may please take note, that in case the auction scheduled herzin fails for any réeason whatsaeuver

then the secwred creditor may enforos its security by the way of poivate treaty
Daatar § 26012026 Place : Delhi

Sd/- |Authorised Officer) Piramal Capital & Howsing Finance Limited

£
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RELEVANT PARTICULARS
1 Farticulars Defails
1 Mame o corporate dedior M/5, Him Cylinders Limited
2 |Date of bcorporation of corporate [ 199081983
dentor
3 |Authority under which corporate [ROC Himachal Pradesh
deddor is incorporated [ Registerad
4 |Gorporate Idendity Mo, / Limilad L23203HM S83PLEO0EEE6
,[ Lighality Mantfication Mo, of
‘ ;I RYITRR corporats deblor
= Expess 5 |Addeess of the regisierad office Piod Mo, 1-4 Industrial Area Aok, NA,
‘f R and princigal effice (It any) of €0 [Himachal Pradesh; India, 177203
6 [Date of closure of Insofvency 22-01-2026
Resolution Process.
[) Liguidation commencamsnt dale of (Order pronownced on 22-01-2026
corporate dablor
4  |Mameand registration numbarol  |Mr Rajesh Srivastava
the msolvency prodessional acting | Req.
&5 licuskabor [BBVIPA -G IP-P-01 808/ 2020-2021,/13138
9  |Address and e-mail of the Address: A3/302, Towear 3, Sitver City
liquidator, as registered with the  [Purvanchal, Sector 93, Moida, Untar Pradesh-
Board 201304
Email ID: rajesh1701@gmail.com
10 [Addrass and g-mail io be used for |Correspondence Address: 83/302, Tower 3,
correspondence with the iquidaior [Siver City Purdanchal, Seclor 93, Noida, Utar
Fradesh-201.304
Email 10; rp himeylindarsiegmail. com
11 [Last date for subméssion of claims |21-02-2026
Holice i hereby gven thal the National Company Law Tribunal, Chandigarh Bench, has ordered
the commencement of Bquidation of the Ms. Him Cylnders Limited on Jancary 22, 2026,
The stakshokdars of Mis. Him Cylnders Limiled are heraby called upon fo submit thair claims with
praol an ar beforg 2158 Fabrisary 2028, bo the liquidator &l the address mantioned against ilem
No, 10
The fmancial creditars: shal submit their claims with proof by elecionic means only, All oiber
crediters may submit the daims with prood in person, by postor by electronic means,
Submigsion of false or mizleading prood of clams shall attraci penalies
Mr. Rajesh Srivastava
Read to Lead Liguidator of Mis Him Cylinders Limited
Diate: 26.01 2025 Registration No. |IBBUIPA-001/1P-P-01598/2020-2021/1131348
Place: Nodda AFA valid upto: 31.12.2026
New Delhi : o ¢

PUBLIC NOTICE

Form No. INC-26

Date

[Pursuant to rule 30 the Companies (Incorporation) Rules, 2014]

ADVERTISEMENT TO BE PUBLISHED IN THE NEWSPAPER FOR
CHANGE OF REGISTERED OFFICE OF THE COMPANY FROM ONE
STATE TO ANOTHER BEFORE THE REGIONAL DIRECTOR,
NORTHERN REGION, MINISTRY OF CORPORATE AFFAIRS

IN THE MATTER OF THE SUB-SECTION (4) OF SECTION 13 OF THE
COMPANIES ACT, 2013 AND CLAUSE (a) OF SUB-RULE (5) OF RULE 30
OF THE COMPANIES (INCORPORATION) RULES, 2014

AND

DAK Package I Expressway Private Limited

:25/01/2026

Place: Mumbai

IN THE MATTER OF DAK PACKAGE I EXPRESSWAY PRIVATE LIMITED
(FORMERLY KNOWN AS KCC DAK PACKAGE I EXPRESSWAY PRIVATE
LIMITED) INCORPORATED UNDER COMPANIES ACT, 2013 AND
HAVING ITS REGISTERED OFFICE AT BU-5, SFS FLATS, OUTER RING
ROAD, PITAMPURA, WEST DELHI, DELHI - 110034.
Notice is hereby given to the General Public that the Company proposes to
make application to the Regional Director under section 13 of the Companies Act,
2013 seeking confirmation of alteration of the Memorandum of Association of the
Company in terms of the special resolution passed at the Extra Ordinary General
Meeting held on Monday, January 19, 2026 to enable the Company to change its
registered office from “the National Capital Territory of Delhi” to the State of
“Maharashtra”.
Any person whose interest is likely to be affected by the proposed change of
the Registered Office of the Company may deliver either on MCA-21 portal
(www.mca.gov.in) by filing investor complaint form or cause to be delivered or send
by registered post of his / her objections supported by an affidavit, stating the nature
of his / her interest and the ground of opposition to the Office of the Hon’ble Regional
Director, Northern Region, B-2 Wing, 2nd floor, Pt. Deendayal Antyodaya Bhawan,
CGO Complex, New Delhi-110003 within Twenty One days from the date of
publication of this notice with a copy to the Applicant Company at its registered
office address mentioned below:
Registered Office: BU-5, SFS FLATS, OUTER RING ROAD,
PITAMPURA, WEST DELHI, DELHI - 110034.

..TTHE PETITIONER

For and on behalf of

Sd/-

Mayur Wankhede
Director
(DIN:11344188)

FORM B
PUBLIC ANNOUNCEMENT

(Fegulation 12 of the Insolvency and Bankruptcy Board of India
{Liguidation Process) Regulations, 2018)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

M/S HIM ALLOYS AND STEELS PRIVATE LIMITED

- RELEVANT PARTICULARS
Sr. |Particulars Detailz
1 |Name of corposate debioe M/5. Him Alloys and Steels Private Limifed
e |D&te ol moorporation of corporate debbor] 27078004
3 |Autharty under which corporaie debbor  |ROC Himachal Pradesh
15 Incarporated MHopsend
4  |Corparate Idertity Mo, / Limsted Liabilgy | U27100HP2004PTCO2 7583
Identification Mo. of corporate debor
5 |Address-of the registered office and Plod Mo, 1-4 Industral Area dmb, A,
principal office (if any) of CO Himachal Pradesh, india, 177203
G |Date of elesure of insolvency Resolution [22.01.2026
Pracess.
T |Ligudation commencement date of Ovder pronosnced on 22.01 2026
corparate debior
B |Mame and registrabion number of the-  [Mr. Rajesh Srvastaa
insalvency professional acting as Reg: IBBLTPA-00 AP-2- 01958/ 2020-2021/1 3138
Bquidator
O |Address-and e-mail of the liguidator, a5 |Addregs: 83502, Tower 3, Silver Gily
ragistered wilh the Board Plrvanchal, Secioe 53, Mosda, Uttar Pradesh-
2304
Email 10: ragsh1 707 i@xgmail cam
10 |Address and a=mail to be uzad for Cormezpondence Address: A3/502, Tower 3,
corraspondence with 1ha liquidator Gilver City Purvanchal, Secior 93, Noida, Uitar
Pradesh-201304
Emall 10: i, himadays mgmad con
{1 |Last date for submission of claims 21022026

Liquidator of W's Him Alloys And Steels Private Limited

Motice & hereby pven that the Mationai Company Lew Tribunal, Chandigarh Banch, has ordered
Ihe commencerent of liguidation of the Mis. Hem Alloys and Sieels Privata Limited an Jarary
&2, 2026,
The siakehalders of Mis, Him Alloys and Steals Private Limited ara baraby caflad upon by submil
[hesr claimes with proof on or Before 2 15t Febaary 2026, o the liquidator atthe address mentioned
ggainst dem Mo, 10,
The financlal craditors shal submit thelr clasms with praol by elecirenic means only, All othber
creditors may submit the claims with the proofin person, by postor by elacirenic means.

Submission af false or misleading prood of ¢lzems shall altract penalbas.

AFA walid upto; 31,12 2006

Mr. Rajesh Srivastava

Date: 26.01.20:26 Registratan Na. [BEIPA-0011P-P-0188a/20 20-2021 113138
Place: Naida
FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India
{Liguidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S OMID ENGINEERING PRIVATE LIMITED

RELEVANT PARTICULARS
1 |Name of corporate debtor _|M/S. Omid Engineering Private Limited
2 |Date of incarporation of comoratd deblor {11,101983
3 |Buthority ender which corporaie deblor  [ROG Himachal Pradesh
is mcorporated /Registared
4 |Corporate Identity Mo, / Limitad Liability | US4300HP1983PTCO25364
Identification No. of corporate debior
5  |Address of tha registerad office and Flat Mo, 1-4 Industrial Area Ami, NA
| [principal ofiice {{ any) of CO Himachal Pradesh, India, 177203
6 |Date of closure of Insclvency Resalution [22.01,2026
Process,
7 |Liquidation commeancament date of Order pronpunced on 22.01, 2026
aorporate debior
4  |Mame and regisiration number of the Mr. Rajesh Srivastava
insolvency prafessional acting as Reg: IBELPA-001,IP-P-D1998/2080-
liquidator 202113136
9  |Address and e-mail of the liquidator, a5 | Address: AS/302, Tower 3, Silver City
registerad with the Board Purvanchad, Sector 93, Nolda, Uittar
Pradesh-201304
Email 1D:; rajesh 701 e gmail.com
10 |Address and e-mall to be used for Correspondence Address; A3/302,
cormespondence with the liquidator Tower 3, Silver City Purvanchal, Secior
93, Noida, Uittar Pradesh-201304
Email ID: cirp.omid@gmail. com
11 [Last date for submission of claims 21-02-2026

2026,

aqaln

stiem Ma, 10,

Liguidater of Mis Omid Engineering Private Limitad

Motice & hereby given that the National Company Law Tribunal, Chandigarh Banch, has onfered
the commencement of liguidation of the Mis. Omid Engingsring Private Limited on January 22,

The siskeholders of Mis. Dmed Engineering Private Lirmited are heraby cafed upon o submit
(e ¢l aimes with proal on or bafore 215t February 2008 b ibe houidator atthe address menlioned

The fmancigl craditors shel submit their claims with proof by elecironic means only, All other
creditors may submitthe daims with $he proofin person, by postorby elecironic means
Submiszion of false or misheadng prood of clasms shall altract penaltes.

Mr. Rajesh Srivastava

Date: 26.01 2026 Registration Mo, IBBUIPA-001/IP-P-01398/2020-2021/113138
Place: Noida AFA valid upte:31.12.2026
FORM B
PUBLIC ANNOUNCEMENT

{Regulation 12 of the Insolvency and Bankruptey Board of India
{Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S HIM CYLINDERS LIMITED
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